
FIR NR. 322/20
SWaWe VV. VLSLQ @ CLUcXLW

U/V 411 RI IPC
PS MD\D PXUL
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO WEBEX MEETING
URL hWWSV://deOhidiVWUicWV.Zebe[.cRP/jRiQ/PP03ZeVW)

PUHVHQW: LG. APP IRU WKH SWDWH

SK. K.K. SLQJK, LG. LAC IRU WKH DSSOLFDQW/DFFXVHG 9LSLQ @

SDUNLW.

AUJXPHQWV KHDUG RQ WKH EDLO DSSOLFDWLRQ PRYHG RQ EHKDOI RI WKH

DSSOLFDQW/DFFXVHG 9LSLQ @ SDUNLW. IW LV VWDWHG WKDW WKH DFFXVHG LV IDOVHO\

LPSOLFDWHG LQ WKH SUHVHQW FDVH. IW LV VXEPLWWHG WKDW WKH DFFXVHG/DSSOLFDQW

KDV FOHDQ DQWHFHGHQW.

BDLO DSSOLFDWLRQ LV RSSRVHG E\ LG. APP IRU WKH SWDWH.

AV WKH FRPSODLQDQW KDV IDLOHG WR LGHQWLI\ WKH DSSOLFDQW/DFFXVHG GXULQJ

WKH TIP PURFHHGLQJV, WKH DOOHJHG UHFRYHU\ KDV DOUHDG\ EHHQ HIIHFWHG DQG

WKH LQYHVWLJDWLRQ ³TXD´ WKH DSSOLFDQW/DFFXVHG LQ WKH SUHVHQW PDWWHU LV

FRPSOHWH, QR XVHIXO SXUSRVH ZLOO EH VHUYHG E\ NHHSLQJ WKH

DSSOLFDQW/DFFXVHG LQ JC. AFFRUGLQJO\, WKH DSSOLFDQW/DFFXVHG 9LSLQ @

CLUFXLW LV KHUHE\ UHOHDVHG RQ EDLO RQ KLV IXUQLVKLQJ WKH SHUVRQDO ERQG LQ

WKH VXP RI RV. 10,000/- DQG RQH VXUHW\ RI WKH OLNH DPRXQW.

CRS\ RI WKLV RUGHU EH VXSSOLHG WR LG. LAC IRU WKH DSSOLFDQW

DFFXVHG 9LSLQ @ SDUNLW WKURXJK :KDWVDSS.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 71676/16
FIR No. 552/15
PS: Ma\a Puri

State Vs. Gopal Kumar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused and for further proceedings on

19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 1196/18
Balbir Singh Vs. State

PS: Nihal Vihar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: None for the complainant.

None for the accused person.

Issue court notice to the complainant and notice to IO/SHO

concerned to file ATR/complete enquir\ report for the

NDOH.

The present case be listed in the categor\ of urgent cases.

Put up for appearance of complainant and for further proceedings

on 25.08.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 4344/18
FIR No. 205/18
PS: Nihal Vihar

State Vs. Hemant Kumar @ Monu
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Sh. K. K. Singh, ld. Counsel for the accused present ph\sicall\ in

the court.

Issue court notice to the accused for the NODH

Issue court notice to the IO to file the bail bond verification report.

Put up for consideration of charge on 09.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 4384/18
FIR No. 554/15
PS: Nihal Vihar

State Vs. Vinit @ Raju
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused was released on bail or not during lock down.

Issue court notice to the complainant to explore the possibilit\ of

compromise through IO on the NDOH.

Put up for settlement, if an\, and for further proceedings on

31.08.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 7227/18
FIR No. 0024/17
PS: Ma\a Puri

State Vs. Rohit @ Montu
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused and for further proceedings on

19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 8690/18
FIR No. 000040/18

PS: Ma\a Puri
State Vs. Vishal Kumar

17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused and for further proceedings on

19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 8691/18
FIR No. 000117/18

PS: Ma\a Puri
State Vs. Mukul Mass\ @ Golu

17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue notice to IO through DCP concerned for the NDOH.

Put up for further proceedings on 09.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 10072/18
FIR No. 112/17
PS: Ma\a Puri

State Vs.Mohd. Noor Alam
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused persons.

Issue court notice to the accused persons, their sureties as well

as their respective counsels for the NDOH.

Put up for appearance of accused persons and for further

proceedings on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 4119/19
FIR No. 181/18
PS: Ma\a Puri

State Vs. Narender @ Kali Etc.
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Previous order, passed before commencement of COVID-19

lockdown, be complied with afresh for NDOH.

Put up on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



CC No. 5818/19
Suleman Saifi Vs. Anwear Saifi & Anr.

PS: Nihal Vihar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused person, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused person and for further

proceedings on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 7013/19
FIR No. 691/18
PS: Nihal Vihar

State Vs. Kailash
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Perusal of record reveals that the preset case is at the stage of

PE.

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of

Delhi, evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 l

ockdown, be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 8822/19
FIR No.642/19
PS: Nihal Vihar

State Vs. @Ramesh @ Nandu
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused was released on bail or not during lock

down.

Issue court notice to DCP concerned to expedite the sanction

proceedings and file status report on NDOH.

Put up for further proceedings on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 9926/19
FIR No. 382/18
PS: Nihal Vihar

State Vs. Smt. Sita
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Previous order, passed before commencement of COVID-19

lockdown, be complied with afresh for NDOH.

Put up for appearance of accused on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 9928/19
FIR No. 676/18
PS: Nihal Vihar
State Vs. Gopal

17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Previous order, passed before commencement of COVID-19

lockdown, be complied with afresh for NDOH.

Put up for appearance of accused on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



CC No. 452/20
Saroj Bansal Vs. Amit Kumar Etc.

PS: Nihal Vihar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: None for the complainant.

None for the accused person.

Issue court notice to the complainant for the NDOH.

Issue court notice to the SHO concerned to file the ATR for the

NDOH.

Present case be listed in the categor\ of urgent cases.

Put up for appearance of complainant and for further proceedings

on 04.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 1752/20
FIR No. 14/20
PS: Ma\a Puri

State Vs. Sandeep Etc.
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused persons.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused Sandeep and Ashu were released on bail or not

during lock down .

Issue court notice to the accused Gaurav, his suret\ and counsel

for the NDOH.

Put up for appearance of accused and for further proceedings on

01.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 2761/17
FIR No. 132/16
PS: Ma\a Puri

State Vs. Anil Kumar Gupta
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused as well as counsel to place on

record the order of Hon¶ble High Court of Delhi.

Put up for further proceedings on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 446/17
FIR No. 1294/15
PS: Nihal Vihar
State Vs. Shakil

17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused as well as his counsel for the

NDOH.

Put up for consideration on charge on 14.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 6380/17
FIR No. 862/14
PS: Nihal Vihar
State Vs. Kamal

17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused and notice to IO for the NDOH.

Put up for appearance of accused and for further proceedings on

21.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 784/18
FIR No. 37/17
PS: Ma\a Puri

State Vs.Harish @ Damodar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused as well as his counsel for the

NDOH.

Put up for appearance of accused on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 801/19
FIR No. 585/18
PS: Nihal Vihar

State Vs. Anuj Kumar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused and for further proceedings on

19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 63934/16
FIR No. 37/11
PS: Ma\a Puri

State Vs. Rajender Kumar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 63333/16
FIR No. 123/11
PS: Ma\a Puri

State Vs. Karanjeet Singh
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



CC No.7639/16
Shrimati Gurnandan Kaur Vs. Vivek Singh

PS: Nihal Vihar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: None for the complainant.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

Put up for CE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No.62431/16
FIR No. 250/14
PS: Ma\a Puri

State Vs. Karan Singh
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 64145/16
FIR No. 354/14
PS: Ma\a Puri

State Vs. Ram Niwas
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 60617/16
FIR No. 408/14
PS: Ma\a Puri

State Vs. Narsi Kumar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 68919/16
FIR No. 229/14
PS: Nihal Vihar

State Vs. Anil Kumar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 74105/16
FIR No. 309/16
PS: Nihal Vihar

State Vs. Dheeaj Gupta
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 21855/16
Hari Om Vs. Shurmila @ Surbhi

PS: Nihal Vihar
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 76394/16
FIR No. 271/16
PS: Ma\a Puri

State Vs. Gurnam Singh @ Prince
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 4779/17
FIR No. 893/16
PS: Nihal Vihar

State Vs. Rakesh @ Bihri
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



FIR No. 207/17
PS: Nihal Vihar

State Vs.Mahesh
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No.5380/18
FIR No.0451/17
PS: Nihal Vihar

State Vs. Hemant Kumar @ Bablu
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No.6430/18
FIR No. 38/18
PS: Nihal Vihar

State Vs. Ravinder
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 5718/18
FIR No. 0644/18
PS: Ma\a Puri
State Vs.Ravi
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No.8915/18
FIR No. 755/17
PS: Nihal Vihar

State Vs. Krishan Kumar @ Kishan
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 2339/19
FIR No.0770/18
PS: Nihal Vihar

State Vs. Kapil Anand
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 6203/19
FIR No. 348/19
PS: Nihal Vihar

State Vs. Bunt\ Gupta
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 19.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020



ID No. 71020/16
FIR No. 263/13
PS: Ma\a Puri

State Vs. Babloo Parshad
17.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL

KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)
FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU CO9ID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for DE on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

17.08.2020


